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THE MINISTER OF EDUCATION 
AND YOum SERVICES (DR. V. K. I.. V. 
RAO) : (a) and (b). The Alilarh Muslim 
Univenlty I. runnlnl Hilh Schools and the 
c.pen_lIure on these is bein, mel by the 
University out of the Iflntl paid to it b) 
University Grants Commission Ind Ihe 
Utlar Pradesh Government. 

The Jamla Millil il runninl a Hi,her 
Secontllry School and the ellpenditure on 
the school is beins met out of tbe Ifants 
,Iven to It by the Cenlral Governmenl. 

(e) Yes, Sir. 

(d) While represenlations have been 
received reprdin, the transrer of the schools 
maintained by the Alillarh Muslim Universily 
to Ihe control of Ihe Ullar Pradesh Board 
of Hillh School and Intermediale Education, 
no represenlation has been reeeh·ed wilh 
resard to the transfer of the school run by 
the Jamia MiIIla to tbe conlrol of the 
Central Board of Secondary Education, 
Delhi. 

(e) The Ichools are maintained by Ihe 
Alilarh MUllim Unlversily under the powers 
velted in it by Sect!on 12 of the Alillarh 
Muslim Univenity Act, 1920. The question 
of interference by the Government in this 
reaard does not arise. 

Selection of PI.yers for Hockey and olber 
Team. seat abroad and Encourlaement 

10 Sports 

5240. SHRI BAL RAJ MADHOK : 
Will Ihe Minister of EDUCATION AND 
YOUTH SERVICES be pleaSed to atate: 

(I) wbetber it is a fact Ihat tbe popula-
rity and atandard of hocky in India in wbich 
India uaed in ellcel is IIOlnl down : 

(b) wbetber it is al80 a fact tbat tbis i. 
partly due to the fact that proper attention 
to Ihll pme la not liven by Government 
and tbe publicity media : 

(C) whelher Government hne .-ived 
complainll thlt political conlldtration and 
nepot ism laraely influence the choice of 
playell for various leams which play for the 
counlry outalde India : and 

(d) If 50, the ateps Government propoae 
to take to live enc:ouragemcnl and fillip 
to aports in ICneral and hockey In partl-
cullr? 

THB MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKAT 
DARSHAN): (I) The matter was ellamlned 
in detail by Ihe Hockey Committee let:Cup 
by tbe All India Council of Sport(.fter 
failure of the Indian bockey learn In the 
Mellico Olyampics. Copies of the report 
are IVlilable in the Parlinnent Library. 

(b) No, Sir. 
(c) Complaints nf favouritism are occa-

sionally .-Ived. 
(d) So far as Hocky is concerned, the 

Indian Hockey Federation were requesled to 
take immediate suitable steps to implement 
the various recommendations of the Hockey 
Committee. Government on its part have 
introduced Ihe National Sport. Orlanisation 
scheme, \\bich provide. frr increased pb,sical 
facilities in Univrrsitie~/Collellel. Orlanisa-
lion of coacbinl camps and I\\ard of 
scholarships 10 oulstandin, sporlsmen/ 
lportswomen in Univer!ities/CollelC" In 
addition. Government have introduced a 
Sports Talent Scholarships scheme to .ward 
scbolarships to youngslers between 14 and 
18 years of age tn educational institutions 
who distinluisb tbemselves at State or 
Nalional level Sports Competitions. The 
National Inllitute of Sports at Patlala is 
cent per cent financed by Government of 
Iodia. The National prolramme fnr non-
student youlh. beiDI inlroduced In Ihe 
counlfy also provides for facilitie. for Iports 
and pmel to the non-Itudent youth of tbe 
country. 

Cllaraes of DI.crlmlnation ••• Inat Urda 
Deparlmeal of Dellli UnIYerlU, 

5241. SHRI BAL RAJ MADHOK 
Will the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to lIale : 

(8) whether It is I fae that there are 
chartts of discrimination. and favouriti, m 
aplnst the Urdu Department nf Delhi 
Unlvenity : 

(b) whether it II a fact that I number 
of students have lone to the Courl to 
secure Itpl remedy alalnst this discrimina-
t~oa : 

(c) if so. wbether Government propo .. 
to enquire into the matter: and 

(d) if not, the reasonl tbereof 1 



123 W,IIt,n AlUwels DBCEMBEk 18. 1971 Written Auwc" 124 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. V. 
RAO) : (a) Accordinl to the Delbi 
Univenity, tbere hus bem no discrimlaation 
and Cavourism ir. it. Urdu Department. 

(b) to (d). Some candidatea of tht 
M. A. (Urdu) Ellamination held In April, 
1970 have challanged in a Court of law the 
published results of the said examination. 
The matter is sub-Judice. 

ReoreaDlsation of K. S. Saa.krll Unhenlt,. 
Darbbaoga 

5242. SHRI BHOGENDRA JHA : 
Will the Mjpister of EDUCATION AND 
YOUTH SERVICES be pleased to state : 

(a) wb .ther it is a fact that tbe Com-
mittee appointed by tbe Government of 
Bibar headed by the Minister of State for 
Edueation has finalised aDd submitted 
report for reor .. nisinl K. S. Sanskrit 
University. DarbbaDla. into a modern 
Mitbila UDivenity as SUllested by tbe 
U. G. C. team; and 

(b) if so, the details thereof aDd reactioD 
of the U. G. C. thereoD ? 

THE MINSTER OF EDUCATION 
AND YOUTH SERVICES (DR. T. K. R. V. 
RAO) : (a) and ib). The 'Mithila Univeraity 
Commlttcc' constituted by the Government 
of Bihar in April, 1970 hal lubmitted ita 
report to the State Government and it il 
under their examination. The vie ... of the 
State Government on the recommendations 
of tbe Committee arc awailed. 

AlII'eemrnt for Aid from 'ederal Re,allllc 
of Oerllllll, 

5243. SHRI RAM KRISHAN GUPTA: 
Will tbe Ministtr of FINANCE be pleased 
state the main terms of the agrccment 511ned 
m:c:ntly between India and the Federal 
Republic of Germany reprdinl aid of 
Ra. ".33 crores durinl tbe year 1970-71 ? 

THE MINISTER OF FINANCE (SHRI 
Y. n. CHAVAN): AD alreemeDt was 
ailDed betWCCD the Government of India and 
the Government of the Federal Republic 
of Germany on the 19th November. 1970, 
for economic assllance of R.. 'S.3S crores 
(OM 270 million). Tbe aid will be utilised 
81 follows:-

(i) Ra. 17.73 CfOrea (OM 86.S 
million) 81 commodity aid 
for purchase of loods and 
servlcel ; 

(iI) 1.1. 123 crorea (OM 60 million) 
for project I to be mutuall, 
alfeed ; 

(iii) Rs. 3.07S crores (OM 15 million) 
for loanl to small and medium 
sized industries by tbe Inda.trial 
Finance Corporation of India. 
the Industrial Credit and Invest-
ment Corporation of India and 
the Natic nal Small Industries 
Corporation; 

(iv) Rs. 3.075 crores (OM 15 million) 
for the import of plant and 
machinery as approved by tbe 
Inter·Ministerlal Committee on 
Capital Goods ; 

(v) Rs. 15.64 crores tOM 76.3 
million) towards defermcnt of 
certain instalments ('f repayment 
of principal in respect of earllet 
German Credits maturinl bet· 
ween ht April, 1970 and 31st 
March. 1971; and 

(vi) Rs. 3.B crores (OM 17.2 million) 
towards reduction of interest 
payment on certain German 
Credits falling due between 1st 
April. 1970 and 31st Marcb. 
1971. 

2. Out of tbe above, an amount of 
Rs. 36.18 crores (OM 176.5 million). beinl 
the allre88to of item. (i) to (iv). 
will be elltendcd in tbe form of loans 
repayable in 30 ) carl (includinl a lII'ace 
peliod of 8 years) and carries Interest rate of 
21% per annum. 

The credit lor the deferment of debt 
repayments [item (v) ab(}ve] totlilllnl 
Rs. lS.64 crares (OM 76.J million) is 
repayable in 10 years (in:ludlnl a IIfaCO 
period of 3 years) and carries inler .. t at 3%. 
per anDum. 

The balance amount [item (vi) above] 
of Rs. 3.53 crores (OM 17.l million) will be 
made available as Irant-in.ald. 

Stepa taken on Tr.te MII.ln. ladlaD 
Carll Vealel 'MlbaJ •• mltra' 10 Ba, or 

B ..... I 

~244. SHRI RAM KISHAN GUPTA: 




